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W W arfesr & A faar Ao
Ta AT df a8 Fg qAdl § | IIH F g
ag AT A et § 1 sl srfger
Fz I &1 gad oy daw w7 o €
3w & Arq ag TEre FCEIE

MR, DEPUTY-SPEAKER: I cannot
give a verdict on this. How can I say
anything about this? (Interruption)
What I would seay is, all this protest
has been recorded and the feelings
have been conveyed, and it would all
be conveyed to the Prime Minister.
After taking into consideration all the
facts, either this evening, as he said,

O =—

DR. RAM SUBHAG SINGH: Just
now we sent a note to the Lok
Sabha Secretariat that she is making

. a statement tomorrow, but anyway, I
am going to convey the feelings of the
House to her. (Interruption.)

MR. DEPUTY-SPEAKER: Order,
order. What I suggest is, let us pro-
veed with the debate on the Presi-
dent's Address. As has been sug-
geseted here, and as observed by the
Minister of Parliamentary Afairs, let

us all face the situation calmly and
unitedly.

17.04 hrs,

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—contd.

7G| AAH FTIWAT  (FEAA) ¢
STHTG 4T | 39 491§ F% a1 9T
1 # WEW T AT E 1 A EH
ifiwErgid A TITE fF o99-
151 1 Wi § I9F A9 qEgA 7
q= 1% FTAT AT FAATE
FEwAT A1 o & TH qEE T
@ @ frgart s ¥ wR g e
T AN EE ALEA T AT T 9T
@
SHRI S. KANDAPPAN (Mettur):
Let her speak in her mother-tongrie.

MR. DEPUTY-SPEAKER: Nobody
ran dictate like that.
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SHRI S. KANDAPPAN: Under
what rule can she read her speech?
She is reading from a prepared speech

LECAR CERIE AR e
NATFEHE I FORE
SHRI S. KANDAPPAN: Sir, cn a

point of order. She says it is her right
to read.

MR. DEPUTY-SPEAKER: She is
referring to her notes.

SHRI S. KANDAPPAN: She herseil
just said that she is reading.
SRR R IR o o - ) 2
wEEm, #gEa g fr s afafzs qoar
&, Iu%F fau s qFm ?
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H1T gfaamit 1 3T § swEE .
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#T FFT , FE AATAAAT FT AFC
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draar &1 AT A, T ga ang e
q97-a9f g & W § g, man
T AGEI AT IR I FE gH qaT &
ff | w0 W@ E gETO
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F4T | AT Ay Ana et wmaw %
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g ary gify @ & T 8 F
qema mrar wifzy afe gl Aifaai
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-F1 qFafas  geArEFT @9T g oFF 0

gL FFIT TN F TATSIA
FAF WA oF AfrEwrag g fe
fadert sgrmar®T faa s=rd g ar
TIIRY, sawTaTH qgAd fusn AT
CgaE fae ar wEaE W A @
z¥ feafa & faoza & fao g9 a7 samo
;A W@E? g MW AT I
q&A F A @I AWV | TF THT
Fag o=ar @ zar fs aw a2 gz
Mz A mg gfaarad @
femg g7 gfaur & ga =9 3510 FT
FONFENTTFTRE a0 g GIFT
Fremgrmar &7 zmr A AraaEg gafa
TR g dWr FEwRE ! W
- gwa wgAr fremgraar st fasargat
w1 @gm faar @1 A ¥ oEw
‘mgrmar @t At fesxm afes
By sagard |7 AT 1 FTITIFIX
& ww gaE § fF arw fodan & 5w
HTET AT EATL 1T KT GALFAT HT
CHYT AT & A KT 2 9TH |

SHR] VASUDEVAN NAIR (Peer-
-made): Mr. Deputy-Speaker, within
the short time that is available to me
I should like to deal with only two
points which are referred to in the
President's Address. The President's
Address makes it very clear that this
government is not capable of clear
thinking on any major issue that con=
fronts this country or confronts the
world today. For example, let us see
what the government is thinking
about the most burning international
problem i.e, the war that is going on
in Vietnam, I will not take much
time to deal with it but I will say that
it is very clear, as clear as daylight,
that in South Vietnam the so-called
governmgent at Saigon does not repre-
sent the people of that country. I am
sorry to see the so-called Foreign
‘Minister of ‘he se-called Saigon Gov-
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ernment stricting about in New Delhi,
even getting an audience with the
Prime Minister of this country and
trying to explain to her how the Viet
Congs are being beaten back. All
sort of cock and bull stories are
being told by that particular gentle-
man in the capital of India. It is a
shame for our country to treat such
a gentleman as the représhentative of
a heroic people who are giving a re-
buff, a fitting rebuff, to the greatest
military power in the world today, to
the supposed to be greatest military
power today. On that question, we
would suggest that at least, at this
stage, when things are very cleer and
the writing on the wall is so clear, as
clear as day light, let this Govern-
ment come to some firm decisions on
the matter. We would suggest that
they should recognise the real
authority, the real Government that
represents the people of South
Vietnam, that is, the National Libera-
tion Front. They cannot get away
from that reality however much they
should try to close their eyes to that
reality. The recognition of the Na-
tional Liberation Front by the Gov-
ernments of various countries will
help the solution of the tragic war
that is going on in that country, But,
unfortunately, our Government is
even now equivocating and they are
not able to take a clear position.
Although the Prime Minister, in reply
to a question, the other day, tried to
tell us that our position is very clear,
as far as we know, there is only one
position for this Government that the
bombing in North Vietnam should
stop. Our feeling is that the Govern-
ment has to come forward to take a
very clear position and ask the
aggressors to get out of that country
and avoid a world holo caust that may
follow in the wake of what is
happening in that unfortunate land.

17.20 hrs.

(SHRIMATI LAKSHMIKAN-
THANA in the Chair.)

Now, I should like to deal with
yet another problem, that is, perhaps,
the most important question that faces
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the people of our country in the
post-election period, that is, the ques-
tion of Centre-State relations in the
wake of the collapse of the Congress
in the majority of the States in India
in the last General Elections. For the
last 20 years, they had the privilege
of the monopoly of power all over
the country except, perhaps, in one
particular State, for 28 months in
1957, and we, very clearly, rememuer
what the ruling Party, at the Centre,
did in those days against the people
of Kerala who had the privilege to
throw out the Congress for the first
tirge in this country. We recall what
kind of crisis and what kind of pains
we went through at that time because
of the anti-democratie, anti-constitu-
tional, attitude taken by the Govern-

ment at that time. We recall the
axist of two famous ladies in this
country, that 1is, Indira Gandhi-

Sucheta Kripalani axis, who happened
to be the President of Indian National
Congress and the General Secrztary
of the Indian National Congress. Two
women were sufficient in those days
to topple a Government, to dismiss a
Government, and one of them now
happens to be the Prime Minister of
this country. During the last few
months, we were witnessing what
kind of efforts they were making, by
hook or crook; to restablish their
hegemony, their political hegemony,
their administrative hegemony, over
the whole of the country. I do ot
want to deal with what has happened
in the States of north India. What is
happening now in the strategic State
of West Bengal, we are all witnessing
the sight of a minority Government
continuing shamelessly in the face of
a very clear fact that they do not
have a majority.

17.23 hrs.
[Mg. SPEAKER in the Chair]

I would Ilike to take this oppor-
tunity to recount what experience we
are going through in Kerala, ©Of
course, the Congress Government
cannot hope to purchase the people,
to have defections and then topple
83175—18,
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that Government because the position
of the Congress is so weak in an
Assembly of 133 that they have only 8
Members. During the last session of
the Assembly, they could not even
manage to get the leave of the
House for a No-Confidence motion
because they could not muster the
necesseary strength of 20 in the
House of 133. So, their position ig
really very pitiable in that State froin
that point of view. Actually, the
Kerala people gave such a rebuff to
them, they came together in such a
magnificent way that by constitutional
means, even by the method of defec-
tions and all that, they could not
manage to come back to power. They
cannot even manage to topple the
Government and have President's
rule. So they were making use ot
various other methods, and the most
important of that was this. You
perhaps know—you had also occasion
to know it from us, from our com-
plaints here—how they are treating
us on the question of food. We have
to repeat it again and again, because
our State is so far away from the
centre that we in the south have to
shout at the top of our voices. Even
then people may not hear it in the
capital. Therefore, we have to repeat
it over and over again.

I want to recount also what
happened in 1984. We had then the
southern zone, You were perhaps the
Chief Minister of Andhra at that
time. Ome fine morning, this food
zone was scrapped without even a
reference to that State which has a
deficit of 50 per cent. It was entirely
depending upon outside sources of
supply. The zone was scrapped. The
Food Ministry at that time under the
ministership of Shri C. Subramaniam
felt helpless. Then their officers
rushed to our State to assure us: ‘Do
not worry. We are there to help you'
We were, as I said, depending for 50
per cent of our supplies from outside.
There was a fence put up not by us,
but by others, round our State.
Nothing was given to us. Then the
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Central Government promised after
taking into account the amnual sup-
plies of rice from outside for the last
15 vears that they would supply 9
lakh tonnes of rice to Kerala to fill up
the gap. The average of ten years
supplies from other States was 10 lakh
tonnes. The Centre said: ‘These are
difficult days. We cannot supply the
entire 10 lakh tonnes. But we will
supply you 9 lakh tonnes; please take
one lakh tonnes of wheat'. That was
the promise,

.How they are keeping up that
promise the entire world knows. From
September 1964 to March 1967, the
Central. Government more or less kept
up their promise, of sending 75,000
tonnes of rice to Kerala every month.
But from March 1967 began another
story, What is the significance of
that? What happened in Febhruary-
March 19677 From 1967, we see that
they do not even send 50 per cent of
their promised quota. Is it accidental
or is there any particular reason?
Our people read a reason behind it.
Because in February, there took place
an election, and in March a new Gov-
ernment came into power in Kerala.
From March onwards up till now, this
is the position, even when Shri
Jagjivan Ram and all these Min-
isters at the Centre have been talking
of a bumper crop of 95 million
tonnes. Never in the history of this
country they had such a erop, but
even when they have a bumper crop,
in Kerala we do not even have 50
per cent of what was promised. Three
ounces of ration are being distributed
to our people. That is one side of the
story.

There is another aspect to it. The
Central Government were subsidising
supplies of rice and wheat. They have
removed that subsidy now. What is
tt'ze result? Whereas we were getting
Tice at Hs. 69 per quintal 10 months
4go when the present UF Ciovern-
ment came to power, today the posi-
tion is that we have to pay Rs. 06
per quintal. You will be surprised to
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see that in Andhra and Madras the
peasants are being cheated by this
Government. They are engaging in
shameless profiteering as far as we
are concerned, because what do they
pay the Andhra peasant and the
Madras peasant? They pay much less
than they take from us, The rice that
is supplied to us from Madras or from
Andhra by the Central Government is
given to us at Rs. 96 per quintal. In
Madras they pay Rs, 72.50 total,
including transport charges, and in
Andhra they pay Rs. 77, total, all-
inclusive, while they take Rs. 96
from us. So, per quintal of Andhra
rice they take a profit of Rs, 19, and
from Madras they take s profit of
Rs. 23.50.

Then they say they have to zut
down the subsidy, because the Central
Government is running bankrupt—of
course, they are running bankrupt on
many accounts, we know the tragic
story of what is happening in the
economic field—ang the people who
are to take this coarse rice, this is as
far as coarse rice is concerned, who
were paying Rs. 69 have now to pay
Rs. 96. We know this is the game, but
the Kerala Government had to decide,
had to take a painful decision as to
what they should do. Either they -
have to impose this burden on the
people, or they have to continue the
subsjdy in spite of the Central Gov-
ernment's betrayal, but then they
will have to go without much of
planning. This was the choice before
them, and for the time being they
have taken a decision to continue the
subsidy on their own. It comes to
Rs. 19 crores per year, and on the
basis of that subsidy the State Budget
presented to the legislature has
shown a deficit of Rs. 1B crores, The
people of my State would like to
have the support of all the hon. mem-
bers of this House and the peaple of
this country to compel the Central
Government to continue the subsidy
that they were giving for the supply
of rice.

Our State is proud to claim that we
produce cash crops that bring the
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foreign exchange, Out of nearly
Rs. 700 crores, the total foreign ex-
change earnings for the whole of
India, this small State is contributing
nearly Rs. 200 crores of foreign ex-
change. Our people are working
hard, they are producing all sorts of
cash crops. It is not their fault that
they do not produce all the rice that
they need. 1 do not think any man
in his senses will say that the people
of Kerala should cut down their
rubber, tea and cardamom and have
rice in their place. That will he E
national loss. Se, that is a gquestion
that should engage the attention of
this hon. House and the entire people
of this country.

Apart from the stopping of the
subgidy and the failure on the part of
the Government to supply the pro-
mised quantity of rice, on many other
counts we can place almost a charge-
sheet against the Central Government
as far as their failures are concerned,
but I do not have the time to go into
it. This being the most important
question, 1 should like the House to
consider this matter.

But the Government is formulating
this policy, is resorting to this kind of
policy with a purpese. They think
that a Government which cannot be
toppled by defections or by other
methods can be strangled by econo-
mic sanctions, by putting them in a
corner as far as their finances are
concerned, and then they think that
the Government can be brought
down. Perhaps some provisions of
the Constitution can be made uss af
for dismissing the Government. I re-
member the day, 31st July, 1953, when
the Government was dismissed even
when they had a majority in the
legislature. If the Central leaders,
Shrimati Indira Gandhi, Shri Chavan
and others perhaps imagine that they
can resort to the same method of dis-
missal, even when the Government
has got a majority in the legislature,
as far az Kerala is concerned I can
tell them even now that our people
are not going to take that lying down,

and the entire responsibility for sub- |
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verting democracy and subverting the
very Constitution and which they
say is very sacred, will be on the
shoulders of the Central Government.

In the light of the developments that
have taken place after the elections,
all of us will have to put our heads
together and find out ways and means
straightening out the relations bet-
ween the Centre and the States. A
striet adherence to the federal prin-
ciple is needed and some amendments
to our Constitution are called for.
Without these, no sermons by the
Central leaders or the President will
help resolve the deadlock in the coun-
try. I wanted to illustrate the point
and showed how the Central leader-
sinip was adopting & vindictive at-
titude towards the non-Congress Gov-
ernments in the States and though
they have tall claims of treating all
State Governments at par, they are
all hollow and without substance, Un-
less this practice stops, the ‘toppling’
that takes place in the States will
ultimately take place in the Centre.

SHRI KRISHNA KUMAR
CHATTERJI (Howrah): [ rise to
support the motion of thanks moved
by ome who is very often described
as the young Turk in the Congress
side. He is a Member of this House
noted for his bold and imaginative
ideas. It is gratifying to note that our
President has highlighted certain as-
pects of our national life and pin-
pointed certain complications in the
social, political and economic spheres
of our national existence. We are
passing through times in which the
President's Address may not prove to
be a very inspiring document either
for this House or for the public. Even
then he has tried to cheer us up by
pointing out that we have turned the
corner this year and there has been
a good harvest in the country. Twenty
million tonnes more of foodgrains
will be produced this year. But much
will depend upon our procurement
and distribution machinery if the
benefit of this bumper harvest is to
go to the poor people. Otherwise,
in spite of this bumper crop millions
of people will be starving. When 1
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left my State on the 8th of this month,
rice was selling at Rs, 2.60 a kilo.
Procurement was so poor that people
have a feeling that it would not be
possible for our people to be fed on
rice any more. It is a pity that the
Central Government has not taken
any decision to remove the instability
prevailing in the political field. 1
do not know why there is so much
hesitation and indecision on the part
of the Centre about it. West Bengal
had been facing a critical time when
lawlessnegs prevailed there on a large
-scale and procurement was negligitle.
It has also to be noted that our agri-
culture had been neglected from the
beginning of our planning in my state
- and elsewhere. We have had to pay
a heavy price for this neglect. Even
now, if we want to turn the corner
actually, we have to see that we do
not repeat our past mistake but de-
vote more time and thought to agri-
" culture. What is happening now?
Procurement in various surplus States
ig not on a large encugh scale. Prc-
per and rational attempts should be
made to procure the grains in various
deficit Stateg where sov far proecnre-
ment has not been a success. We
have failed to do so in my State.
From the Centre also we cannot gZet
sufficient rice to feed our rural people.
There has been complete starvation
in certain parts of West Bengal and
unlesg we do something, West Bengal
will be on fire,

Some of us have been talking of
bank nationalisation and the nationa-
lisation of general insurance and
have been pleading for the export-
import trade being taken over by the
State in entirety. 1 would request
our Deputy Prime Minister to excuse
us, and not to think that we are fad-
dists and are asking for the moon. We
feel that unless banks nationalisation
is brough into being and unless the
general insurance companies are na-
tionalised promptly and unless the
export-import trade is also brought
completely under State control, we
cannot harness our internal resources
to any appreciable extent. We cannot
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any longer depend on foreign finan-
cial aids—foreign financial aids like
those which we are having today—
giving opportunity to foreign powers
to dabble in our internal policies,
which is derogatory to our national
honour and self-respect,

We have seen that in the past, all
our attempts to pinpoint this issue
have failed and the question of social
control has been raised by our Prime
Minister to counteract our demands.
Will anybody believe in this country
that with industrial magnates like
Sir Biren Mukerjee—I am mentioning
only one name—and certain commer-
cial magnates in the National Credit
Council, it is possible to bring about
that social control which will bring
justice to our rural population or the
rural peasantry? QOur purpose is to
suggest that there should be a reori-
entation of our credit structure in the
country, so that we can harness all
our internal resources and see that
money flows to the rural areas through
an energetic banking system run on
commercial lines. This will also help
in bringing about a condition of im-
provement in rural areas and proba-
bly we shall be gble to turn the cor-
nerin the matter of employment.
Therefore, 1 would humbly suggest
that although we are committed to
give social control a chance in this
country vet, we should not give much
time to this kind of experimentativm,
when we know that to harness the re-
sources of our country it is not possi-
ble to carry on like this for any length
of time. Time is the essence of the
matter. Unless we take prompt deci-
sions, it may happen that we shail
very soon come to a position when all
our internal resources will be ex-
hausted and we shall have to go with
a beggar's bowl again to foreign
countries, which is very detrimental
to our national safety.

1 have to point out one other mat-
ter, and that is the question of our
profession and practice as rulers.
After all these 20 years of preaching
socialism to enliven our masses to
fieht against the exploitation of capi-
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talist economy, we have seen that the
disparity in wealth has grown to such
an extent that the rich has become
so rich that they are power-med and
are politically ambitious now. We
have also seen that not only puverty
as also disparity in this country con-
tinue but the same has been increas-
ing. Poverty has grown to such an
extent that millions of people aire
living in misery and on empty stom-
achs. Abject misery will create a sit-
uation which may become explosive
at any moment in this country.

We have to point out also to the
President that although he has been
able to focus before this country cer-
tain important aspects, he has perhaps
disintegration have started because
of certain faulty steps taken by us in
the past. We are to be blamed for
what has taken place in this country.
Who started these disruptive and dis-
integrating forces in the country? We
have, On the language issue we, bung-
led, and we have not been able to
solve the link language question for
the last 20 years. And those who
come forward and say and persist in
saying that a link language should
soon be introduced in this country,
we call them Hindi chauvinists, and
the we accuse those who, for histori-
cal reasons, cannot give up English,
as disruptivnists. Let us pause and
think for a while. Unless we bring
about some kind of consensus at a
national level on this language issue,
we ghall be creating a condition which
will lead tu the liquidation of India.
I rcad that at Madurai in a conference
the students passed a resolution saying
that they are thinking of getting out
of the Indian Union and that they
will no longer celebrate the Indepen-
dence Day or unfurl the National
Flag in thiv area. If that is the con-
dition in the country, it is high time
we take soume positive steps so thai
the language issue may be solved
very quickiy and to the satifaction of
all sections of our people.

Coming to the problem of unem-
ployment, it is standing shame on us
that after so many years of develop-
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ment, 19,000 of our technical hands,
including qualified engineers, roam
about begging for services, Still we
claim that we have followed a course
of planned technological and scienti-
fic development in this country! Long
before, we should have thought about
providing employment and guarantee-
ing jobs to the technical hands and
engineering talents who are there to
serve the country, but alas we can-
not provide them with that opport-
unity,

In the present circumstances of
high prices and rising cost of living,
we have to consider whether the Gov-
ernment employees are paid the need-
based wages which are necessary for
their living. I suggest that even for
the higher cadre services, the emolu-
ments and pay-scales are not com-
mensurate with the need of the hour.
To get efficient, honest and energetic
services from the Governmnt em-
ployees to implement all our pro-
grammes, the scales of pay should be
comensurate with the cost of living.

It has to be remembered that we
have to create such conditions in the
country that the factories may not
close down at the sweet-will of the
management. In my Siale, about 1.50
lakh workers remain out of employ-
ment, in spite of the promise given by
the present Chief Minister that the
factories will be opened soon and they
will be given work. Only a few
factories have opened so far out of
300 and the plight of most of the
workers is such that most of them
are starving and are almost on the
point of explosion in West Bengal.
Therefore, I would remind the Gov-
ernment that they must come forward
with suitable steps in no time, The
Labour Minister is not here. Other-
wise, I would have told him that in
one factory, N.I.S. Co., alone, where
6,000 wo.xers are employed, they have
not been paid their wages for two
months and no action could be taken
under the existing law to bring the
management to book due to some
loopholes. It is high time the Labour
Ministry thought of enacting certain
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laws so thut such high-handedness on
the part of the management may not
be there in the Industrial field.

With these words 1 support the
motion of thanks to the President for
his Address.

A fret (dfww) : womw wgem,
o fow avren &1 fdw & T @ §
qUY Ww & wE § ag WA & U
FANUTE W7, UF ®ESGEEr 1 0
oY TNAH § ATATITT FT A GEOE F
FewTg & | 5F AT # gW AR A T
T et  fau urdea oF fem ar
I I AEER R oagT ¥ WY
qIEETg TSA-FEE F 9™ 4 1 9w
T # IR Fg fF W oF JuEw
? e ag ;@ B AR W
900 WTH ¥ TF T § | W ENT T
7 gt ¥ g 9T TR W 4 fF wg
e B e A wRY T fF e
T oA 731 2 fF oo e oA
M e Aardac a8 ¢ 1| =
w23 9 fF TS 1 Nwr 0w 12w a
fawmr & s o StEd F ag dare @
P mgFCEE O IW ANO | WA
WY &l FW qaEe HTOATAT @ |
AfFT 99 2 9@ H 1 F W €
TR W g AT w ww T R
AT & aga ¥ fawrr ww wow & 9
A § | TV ¥ AT ¥ Wt W e
ovY oaT T AT g TR owve #r
7 wfgwe fewmr orfesam &t faarmar
g oivsw wgw W 99 fawg o o w=f
1 T @ 9 39 @99 agi /v duf
qv, & T #Y g 9 v A ar
g WA % T av S faemer 3 &
fatr fe 3% F 97¢ 3991 g0 | |
& aFem £ 51 I A% fem oo
% g o7 § 7 U sen
ol T% Wi @A g & ane Wy,
20 UTR SWAFAT F G qH & Az A,
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TH AW A o oark § 1 Fareer T

T g ¥ wwfen @ Ay gw A Al
& E

¥z & ugw 9T agA 39 AW
T AW AHE & R ¥ e
HT qroe famg ¥ o aga ¥ § W
ark # W &er T & | AT T ow f
I FT I TG FEN AGATE | q
TR ST R 96 A E 9 5B
iz faedr df ST wdET Bt g
FF A F A gE A @ F |
26 o 91 Foofers @ &1 wwmag
3 # WU ¥ 29T 91 | 9w amw aw
F S B W oFo #He WMo ¥ IEA
i fam St @ 9% deE w3 @
wgT fFar | TEw o o g Efe
ﬁﬂ'ﬁﬁﬂ'ﬂ!ﬁoﬁnﬁ(!{o%ﬂ'nﬁ
Ao £ 7 Ty ¥ @ ewfad
T fem mri wAe  Hie #re
o ve #Hie #o T ufefdw @
T@ T @A AT ag F Y qEw wey
& IiA T frar & fF 9w aw
FAIT WrE, Fg =wo e § qaw
7AW TS qF IW ST § Tlo o &Hlo
1T To #Hto wWlo ¥ Ofefrdw

SHRI KANDAPPAN (Mettur): H
was not a statement, it was an un-
animous resolution passed by the
House,

ot fost 7@ @ agw T
AT &I o

o e A IargIw war § e oagard
F T4el ¥ oY o § 9 UF gfaw
fer & st SRR G fiw
ferar & fF @ wedn T srdegz @
FH T W F1 ST U A g
IHHT WY qE A I w2 U AE §
- o foers ar 1 T # g
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qgd 4% fres w1 & dm e
¥ mwm ¥ A wrn fFowgod & 7
foas #3 £ N wov o@T I AGT T
T e s & fasir &, e
T FT TACT /G FT W FEAT G
79 TGl 7 HAT AT WNE F,
orfet feat T @ SR 7
TAAT €1 AEY, FuvE wrEd W foed
AR A fRr o €, F W
gy & fF gwr fomw dEgH
T | 9 gt 9rga fw feedr #, S gwrdy
=z wmaT 2, Fomar d@fqam & 7w g,
forerat Y Eerg & Yefreae AT
39 uEer # gafz I aomd &)
wrdt &, aF 9Ew A & fardy S A
g, afwa gt dsh awd & 1 & s
FgA g § e foed s § g
W AT § A O Hed
A &, d wEre e @, IEE
HERY AT TET SATGT 41, WA e
41, 39% Warfedi 1 wET Smar W,
M THE 41, IHE AE FY @ oaar
a1, Srra WEE R, TEE e A
TRT AT A1, FfFT o dar T L

= AN AW qUAIE) ("WTE) -
o A G S

oft ot 78 Omr A &, "w A
frem &< @¥ § | o7 TR & Aam
ar weit @ 77 §, AfFT AR A ¥ Ay
T &, orfa FEnTT T AR E | WA
g F Uode ¥ I & qw wwl F
AT Tgy I, A 3 fEw W i Ard
| AT THEAT A TG AT
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g dF a1 qfeem o w1 gE
ATHFAF W ATLT G WTEAO F,
& F4T AT qERA &1 R wiasTd
HreT &, AR qWeA F1 oanwe H
arév i—mg #% B mwAT & 7

Jgi aF wWegw WERW, WW &
¥ & & Tmwa § 5 e 3w
ATHTT &0 THET FT WG TL AN |
i om A awmar § fFogmma F
T 399 F FW WA AT 2,
NN ¥ ATE W™ T AT g
T & |19 WTg A £ F A awsar
gfs a® foft g #1 o= o0,
#if6 & W AT £ 1 S AT ST
qEET ¢, A, 9H ¥ qE i ¥ F%
F0 &t e v qv g A 7 I
TAET 9T F | gy 9Tow 7 4
forr g & awen w1 fRw far
T F1E AT A9 TG §, IEH e §
T T gH WIS WA #T OHTewar
&R #Y dardr w7 & | FifE WA
ATt 7% gee a1 @ ¥ fw arfeea w1
F9% & UqTE ¥ W 1 0 Sfewa g T faer
T 3,3 I BW ¥ AmEE &6
gafa %1 ATAW = FTEAT q€A
grm

M AEIEE, WA §¥ AW §
wer foar, @% oy & woer wiwn
oFTE |

18 brs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, Feb-

ruary 20, 1968/Phalguna 1, 1889 (Saka).



